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(c) which of those air-ports will be taken 
up for improvement in the year 1.454-55? 

THE MINISTER FOR COMMUNICATION 
(SHRI JAGJIVAN   RAM) :  (a) Ten. 

(b) Expenditure on the maintenance of 1 
airfield only, viz., Palam, is apportioned 
roughly on a 50:50 basis between the I.A.F. 
and the Civil Aviation Department. Now 
works at this airfield are undertaken as 
necessitated by the requirements of either 
party. The remaining 9 aerodromes are 
exclusively under the control either of the 
I.A.F. or the Civil Aviation Department, and 
the expenditure on their maintenance and im-
provement is incurred by the party controlling 
the aerodromes. 

(c) Palam, Barrackpore and Be-gumpet, 
are scheduled for improvement by the Civil 
Aviation Department in 1954-55. 

 
f [BUDGET PROVISION FOR AND RECEIPT OF 

COACHES 
367. SHRI P. C. BHANJ DEO: Will the 

Minister for RAILWAYS be pleased to state: 
(a) the number of coaches which were 

expected to be received from all 

•i-English translation. 

sources every year from 1948-49 to 1952-53 
against the budget provision made for that 
purpose; and 

(b) the actual number of coaches received 
from all those sources during each of the 
above years?] 

THE DEPUTY MINISTER FOR 
RAILWAYS AND TRANSPORT (SHRI O. V. 
ALAGESAN): (a) The annual budget provision 
includes expenditure on coaches for delivery 
in the budget year as well as subsequent 
years. There is no direct relation between the 
number of coaches to be delivered and the 
budget provision for any particular year. 

(b) A statement giving the information is 
attached. [See Appendix VII. Annexure No. 
201.] 

LEAVE OF ABSENCE TO SHRI 
B. M. SHAH 

MR. CHAIRMAN: I have to inform hon. 
Members that the following letter has been 
received from Shri Bhogilal Maganlal Shah: 

"I regret to say that I will not be able to 
attend the session commencing from 19th 
April 1954 due to my ill-health. I attach 
herewith medical certificate issued to me 
by my physician wherein I have been 
advised to take complete rest for one 
month. I have, therefore, to request you to 
grant me leave of absence from attending 
the whole of the session commencing jrom 
19th April 1954." 

Is it the pleasure of the Council that 
permission be granted to Shri Bhogilal 
Maganlal Shah for remaining absent from all 
meetings of the Council during the second 
part of the current session? 

•No  hon.  Member  dissented.) 

Permission to remain absent is granted. 


